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Streamlining o éomgzﬁies Act

2531. SHRI __RAM  NARESH
SINGH ~ WiIl the Minister of LAW,
JUSTICE AND COMPANY AF-
FAIRS be pleased to state :

(a) whether the Government have
received any representations for the
rationalisation and streamlining of the
Companies Act, 1956; and

(b) if so, the steps taken by the Gov-
ernment in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINIL.
STER OF STATE IN THE MINI-
STRY OF LAW, JUSTICE AND
COMPANY AFFAIRS AND
PARLIAMENTARY AFFAIRS
(SHRI RANGARAJAN KUMAR-
MANGALAM) : (a) Government
have received 3 number of sugges-
tions from various organisations;in-
dividuals for rationalisation and stream-
lining of the provisions of the Compa-
nies Act.

(b) The Government have under-
taken a comprehensive exercise for
the recodification of the Companies
Act to rationalise and streamline the
provisions under the Act.

LTS

Investment by U.T.L in Small Savinge
Schemes

1 (Translation)

2532. SHRI CHHEDI PASWAN :
Will the Mnister o

be pleased to state

{a) the amount invested by the
Unit Trust of India in small savings
schemes during the last three years,
State/Union Territory-wise;

(b) whether the U.T.l. propose to
make any fresh investments in small
savings on the basis of population
in Bibhar;
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(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI RAMESHWAR THAKUR) :
(a) The State-wise investment by the
Unit Trust of India (UTI) in small
savings schemes during the last three
years is given in the enclosed statement,

(b) Presently, U.T.I. has no such
proposal.

(¢) Does not arise.

(d) The investment by U.T.I. is

determined by the actual resource flow
yield and liquidity considerations.

Statement
State 1988- 1989 1990-
89 90 91
(Rs. in Crores)

1. Andhra Pradesh . 28 50 26
2. Arunachal! Pradesh Nil 20 08
3. Assain 25 108 n
4. Bihar 25 70 kb
5. Goa Nil 20 o1
6. Gujarat 25 70 43
7. Haryana . . 28 30 k 1]
8. Himachal Pradesh Nil 80 26
9. Jammu & Kashmir Nil 80 24
10. Kamataka . 25 200 15
1. Kerala . . 25 40 10
12. Madhya Pradesh . 28 70 14
13. Maharashtrs SO 100 %0
14. Manipur . Nit 20 05
15. Meghalaya . N 20 06
16. Mizoram NIl 20 o8
17. Nagaland Nl 20 28
I8 Orisn 25 &0 108
19. Punjab 25 28 2
20. Rajasthan 28 75 75
2}, Sikkim . Nl 20 o0
22. Tamil Nadu 5 6 1s
23. Tripura . Nii 0 1t
24. Uttar Pradesh 0 100 3»
25. West Bengsl 3 N 9
ToraL 450 1443 960




